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societies in Delhi who have claimed to 
have owned land in Delhi before 13th 
November, 1959, the date of lhe issue 
Of the notification by the Delhi Ad-
ministration under Section 4 at the 
Land Acquisition Act, 1894 announcing 
Government's intention to acquire 
about 34,000 acres of land for the plan-
ned development at D~lhi is laid 'ID 
the Table of thP House. [Placed in 
Lihrary. Sep No. LT-4352/651. 

(b) nnd (c). The land of the variou • 
• ocleties has either been acqlllred or 
is under the process of acquisition. 
When the land of a society is acquired 
and if its claim to have owned land 
prior to 13th November, 1959 Is estab-
lished, alternative land is allotted to 
that society in accomance with the 
terms specified in paragraphs 2.UI and 
IV of the statement laid on the Table 
of the House on the 23rd March. 1961 
in reply to Call to Attention Notice 
under Rule 197 from Shri P. G. Deb. 

J\!lotment 01 land to Co-operative 
Iiocletlel 

'SIllS J Shri Buta Slarll: 
. l Shri Yashpal Slnrh: 

Will the Minister of Home Alfaln 
be pleased to .tate: 

(a) the names of the House Building 
Co-operative Societi.. In DeIhl who 
have been given possession of th. 
developed/undeveloped land; 

(b) the names of the Sodeties which 
have been allotted land but have not 
been given the possession so far with 
reasons therefor; and 

(c) the steps taken to encourage 
house-building !Dcieti.. +'0 build 
houses? 

The Deputy Minister In the M\JlJII-
try Of Dome Affairs (Sbri L. N. 
Mishra): (a) A list of the societies is 
<:ontained in Annexure I laid On th~ 
Table of the House. [P,aced in Lib. 
rary. See No. LT·43~3/65J. 

(b) The requisite information Js in 
Annexure II laid on the Table of the 
House. [Placed in Libra",. See No. 
LT-4353/65J. 

(c) The policy of Government in thiS 
regard has already been stated In the 
statement laid on the Table of the 
House on the 23rd March, 1961 in 
reply to the Call to Attention Notice 
unaer Rule un from Shri P. G. Deb. 
Particular attention Is Invited to para-
iTaphs 2. III and IV. 
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